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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

WESTERN ZONE BENCH, PUNE 

ORIGINAL APPLICATION NO. 82/2023 

 

Abdul Samad Ismail Maknojia & 60 Ors.     … Appellant   

v. 

The State of Maharashtra, Through its Secretary, 

Environment Department,  

Govt. Of Maharashtra & Ors.      … Respondents  

 

REPLY AFFIDAVIT BY RESPONDENT NO. 1,  

ENVIRONMENT AND CLIMATE CHANGE DEPARTMENT,  

GOVERNMENT OF MAHARASHTRA  

 

Sr. No.  Annexure Particulars Page No. 

1.  Reply Affidavit By Respondent No. 1,  
Environment And Climate Change 
Department, Government Of Maharashtra 

 

2. 1 Copy of SEIAA Minutes dated  
21-04-2022. 

 

3. 2 Copy of Minutes of  246th meeting dated 27th 
July, 2022. 

 

Pune  

Date : 19-03-2024                         

     

Adv. Aniruddha Kulkarni 

Standing Counsel,  

Environment and Climate Change Department,  

Government of Maharashtra 
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